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(b) whether Heads of the Schools
or other members of the staff of the
Schools are authorised to use the
school buildings for residential pur-
poses?

Tar MIN.STER or PETROLEUM
AND CHEMICALS (Surr Humavuy
KaBIR): (a) Only one Head of a Gov-
ernment Higher Secondary School is
residing in a part of the school build-
ing which has been official'y allotted
to him for residential purposes.

(b) No, sir, unless it is so allotted.

Scrap-BASED FURNACES AND FOUNDRIES

119. Sart V. M. CHORDIA: Will the
Minister of STEEL AnNp Hravy INDUS-
TRIES be pleased to state:

(a) the number of scrap-based fur-
naces and foundries currently in active
operation together with their total ins-
talled capacity;

(b) the number of scrap-based fur-
naces and foundries newly licensed
for installation together with their
total capacity; and

(¢) the total number of serap-based
furnaces and foundries expected to be
in production at the end of the Third
Five Year Plan period together with
their total installed capacity?

Tre MINISTER or STEEL, MINES

ANp HEAVY ENGINEERING (Sur: C.
SUBRAMANIAM) ¢

Stesl Foundriese—

No. Capacity
gﬂ) 17 8,850 tonnes
b) 67 278,800 tonnes

(0 33 112,000 tonnes

Scarp-based Furnaces—

No. Capacity
Ea) 12 ., 128,800 tonnes
5 40 . 690,120 tonnes

€€€, 920 tonnes

[RAJYA SABHA ]

to Questions 662

APPARATUS FABRICATED BY THE N.P.L.
FoR DELHI UNIVERSITY

120. Surr M. P. BHARGAVA: Will
the Minister of ScIENTIFIC RESEARCH
AND CuLTURAL AFFAIRS be pleased to
refer to the reply given to Unstarred
Question No. 17 in the Rajya Sabha
on the 13th August, 1963 and state:

(a) the cost of the apparatus fabri-
cated by the National Physical Labo-
ratory for the Delhi University;

(b) whether the apparatus has been
insta'led in the new laboratory of the
Delhi University; and

(¢) whether the apparatus is in use
now?

Tee MIN'STER or PETROLEUM
anp CHEMICALS (Sart HUMAYUN
KaBR): (a) Rs. 3832-57.

(b) and (c) Not yet, Sir, as the
laboratory building is not yet ready.
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+[Drarr MobrL LIBrRARY AcY

121. ssrr B. N. BHARGAVA: Will
the Minister of EpucATION be pleased
to state the date on which the Com-
mi'tee, which was constituted to pre-
pare the Draft M>del Library Act,
submitted its report to Government
and by what time a Bill on the sub-
ject is likely to be brought before the
Parliament?]

| 1 English translation.
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¥ qqT @A HA (A g
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+{Tuwe M NISTER or PETROLEUM
AND CHEMICALS (Sart Humayvyun
KaBIR): The Committee submitteg :ts
report on the 7th December, 1961.
After consultation wi'h the Ministry
of Law, the Bil' was circulated to the
State Governments/Union Territories
for their opinion in February, 1963. So
far only 5 S‘ate Governments and 8
Union Territories have sent their
comments. The question of bringing
the Bill before the Parliament will be
considered when the comments from
all the State Governments/Union
Territories have been received.]
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+{FsTABLISHMENT OF VIDYAPEETHS

122, Smrr B. N. BHARGAVA: Will
the Minister of EpucATiON be pleased
to state whether Government propose
to set up institutions like the Mysore

‘ -
[21 NOV. 1963

to Questions 664

State Vidyapeeths in other States alsg
during the Third Five Year Plan
perizd?]

¥gher a1 TEE@A WA (s gATEw
wfax) : S adt
+[Tee M NISTER or PETROLEUM

aNp CHEMICALS (SHrt HumMAYUM-
KaBm): No, Sir.]

AT W W wH ® R grEm
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HITH ST 1790 Wy 4 f@mr ?
t[GraNTs FOR MonUMENTS TO U.P.
123. Surr B. N. BHARGAVA: Win
the Minister of ScieNTIFIC RESEARCH
aND CULTURAL AFFAIRS be pleased {o
s'ate the amount of grants given by
Government to the State of Uttar Pra-
desh for the maintenance of mony.-
ments during the preceding year and
the current year together with the

names of the monuments for which
these were given?]
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g & faar
+[Tre DEPUTY MINISTER 1IN TNS
MINISTRY or EDUCATION (Dg,
Mono Monan Das): No> grant was

given to the Government of Uttay
Pradesh during 1962-63 and 1963-04.)
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t[ 1 English translation,



